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CENTRAL ADMINISTRATIVE TRIBUNAL: BANGALORE.

. ‘ “ DATED THIS 'UIL 3KD DAY OF AUGUST,1993.
PKESENT:
Hon'ble Mr. Jus;ice P.K.Shyamsundar, .. Vice=Chairman.
: : _And : ‘
Hon'ble Mr.V,Ramakrishnan, .+« Member(A).

APPLICATION NUMBER 326 OF 1993

.B.Prabhakar,,
S/o B.Jakkariah,
Aged about 40 years,
~ Senior Clerk, Yard Shop, A . B
South Central Railway, Hubli. .. Applicant.
(By Sri S.Ranganatha Jois, Advocate)

\ ’ V.

« 1. The General Manager,
~  South Central Rallway,
Secundarabad

2. The Chief Mechanical Engineer
(Workshop).,, South Central Railway, Hubli.

3. The Union of India
represented by its Secretary,
Ministry of Railways, New Delhi. - N Respondents.

(By Sr1 ‘AN, Venugopala Gowda, Standlng Counsel)
\ » -

ThlS application hav1ng come up for adm1ss1on after notlce,

hon ble Vlce—Chalrman, made the followlng -

ORDER

We have heard Mr. S.Ranganatha Jois, learned counsel for -
the applicah£ ‘and Mr. A.N.Venugopaia Gowdé, learned Standing
Couﬁsel for the Railways. Wé think it proper. fo direct the
Railway administration to dispoée of the'Areprésentétion made
by the applicant athnnexure—A3 dated 29-2-1992 thch is said
to be still pending. In thé circumstances all that we should
do is to direct the disposal of Annexure-A3 withinr 3 months

All ojpffer




e e I L TR kS Lty
fha R, O s B , . BT .;,,;‘.‘;%‘t‘f, ‘ .

[

-2-

contentions are left open,  With this observation this applica-

tion stands disposed off. i
Send a copy of this order to the Railways for needful oo

Sd <~

’

TwpmER(a) o vice-cfafkaan. Y ”’“’
TRUE C COPY L ,

secnon omcm
CouTRAL ADMECTIATIVE mm L |
ADBITIONAL BENCH . ¥
BANGALORE : o




